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There is no dispute that after setting aside the order impugned before the writ court dated
Sth March, 2010 (Annexure 18) the writ petitioner has been reinstated in service and at present
he is working in order to give an opportunity to the writ petitioner afresh for making a prayer for
stay of the order dated 5th March, 2010 in the light of subsequent development, it is directed that
the service of the writ pentitioner shall not be disturbed for a period of 8(eight) weeks or till the
matter is listed before the writ court for the first time for admission, whichever is earlier, it will
be for the writ court to decide on the basis of materials available before it whether the
interim relief should be granted to the writ pettioner or not. The appeal is allowed to the
aforesaid extent.
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" It is directed that the service of the writ petitioner shall not be disturbed for a
period of 8 (eight) weeks or till the matter is listed before the writ court for the first time for
admission, whichever is earlier.”

w1 & S A A GEErE ¥ writ court B AT FY 1 T | Hoswosiodo Ho
5494 /2010 =1 Hofta HAR gt a7 faER vsy vd g wmel 3 Reia 8 [Rewr, 2011
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" Matter will come up after two weeks, as prayed on behalf of the counsel for the State
for filling counter affidavit .

Time is granted subject to payment of Rs. 2000/- as cost, as earlier indulgence given
to the State has not begotten any result.

* The interim order shall continue till futher orders.”
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"ltis directed that the service of the writ petitioner shall not bt disturbed for a period of 8
(cight) weeks or till the matter s listed before the writ court for the first time for admission, whichever
is earlier."
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"matter will come up after two weeks, as prayed on behalf of the counsel for the
State for filing counter affidavit".

Time is granted subject to payment of Rs. 2000/- as cost, earlier indulgence given to the
State has not begotten any result. :

The interim order shall continue till further orders.
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